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Sealed quotations are invited from the reputed firms for 

procurement of 900 plus pair s of Black Leather Shoes of good quality, 

for eligible Class III and Class IV officials of this Court. Interested 

parties may submit their quotations in sealed covers alongwith one 

sample each of both male & fema lle to this Court. 

The quality of Shoes to be quoted should be at par with the 

existing supply of Shoes which may be seen on any working day 

between 2: 00 and 4:00 PM with the undersigned. The quotat'ions 

addressed to 'The Assistant Registrar (GenL-Admn.), Delhi High Court' 

superscribing thereon "QUOTATION FOR BLACK LEATHER SHOES 

(MALES & FEMALES)" must reach the 'Administrative Officer, General 

Branch-II, Ground Floor, Administrative Block, Delhi High Court, on or 

before 06-0a-2014 till 4.00 P.M. The rates should be f.o.r. Delhi 

High Court. 

This Court reserves its right to accept or reject any or all 

quotations without aSSligning any reason. . 

~ 
ADMINISTRATIVE OFFICER (J)/(GENERAL) 


